
HIGH COURT OF JAMMU & KASHMTR
(Office of the Registrar Generol ot Srinsgor)
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Registrar Vigilance, High Court of J&K is nominated as

the officer for collecting inl'ormation and giving inputs to

Hon'bte The Chief Justice as also for visiting high pendency

areas periodically for interaction and feedback.

By Order.

No: >t55t-s1l?+

Copy to the:-
1. Principal Secretary to Hon'ble The Chief Justice, High Court of J&K, Srlnagar.

....,.for information of Flis t-ordship.

2. Registrar(J-IV), Supreme Court of India, New Delhi,

[.,(v*
(Sanjay Dhar)

Registrar General
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,)-y,dittrar Vlgllance Hlgh Court of J&l(, S.rinagar.
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